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(vii) Amount* written off as a re­
sult o f settlement with the 
assessees.

(viii) Demands found not due on 
the basis of subsequent infor­
mation, such as duplicate de­
mands, demands wrongly 
made, demands being protec­
tive etc.

Fall in India’s Annual Export Target
704. SHRI D. K.  PANDA: Will the 

Minister of COMMERCE be pleased 
to state:

(a) whether Government’s attention 
has been drawn to the news-item 
which appeared in the ‘Hindustan 
Standard’ (Calcutta) dated the 4th 
January, 1973 under the caption 
“Whooping fall in India’s annual ex­
port target” ; and

(b) if so, the reaction of Govern­
ment thereto7

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Yes, Sir

(b) The contents of the news item 
have been noted.

Supply of Shoes by S T.C. to U.S.S.R,

705. SHRI DEVINDER SINGH 
GARCHA; Will the Minister of COM­
MERCE be pleased to state:

(a) whether S T C could not comply 
with an order from U.S S.R. for sup­
ply of five lakh pairs of shoes due to 
the rise m the cost of raw material;

(b) whether for further supply of 
shoes to S.T.C. the Footwear Expor­
ters’ Federation of India has demand­
ed cash subsidy to the extent of rise 
in the cost of per pair of shoes since 
August, 1972, when a fresh order for 
eight lakh pairs was received from 
Soviet Union; and

(c) what is the reaction of Govern­
ment in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) to (c). The 
U.S.S.R. had indicated their interest

to purchase 5 lakh pairs of shoe* jgt 
the old rates, and tfce &,T.C. are nego* 
tiating for obtaining higher price* to  
cover increased costs.
Loan from International Develops*** 
Association for Development of Saadt 

Scale JMaatrtaa
706. SHRI DEVINDER SINGH

GARCHA: Will the Minister at
FINANCE be pleased to state:

(a) whether some schemes have 
been drawn up to utilise effectively 
the loan of Rs. 181.97 crores received 
from the International Development 
Association for the development o i 
small scale industries; and

(b) what is the period and mode of 
repayment of this loan?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN):
(a) Government of India have signed 
an agreement with the International 
Development Association (I.D ), the 
soft lending affiliate of the World 
Bank, on the 9th February, 1973 for a 
credit of U.S Dollars 25 million (ap­
proximately Rs 18 2 crores) for Indus­
trial Development Bank of India 
(IDBI) Project. The purpose of the 
credit is to assist IDBI in expanding 
its activities in financing the develop­
ment of the email and medium scale 
industrial sector in India.

(b) The credit to India from I.D„ 
carries no interest but only a service 
charge at the rate of three-fourths of 
one per cent (3/4 of 1 per cent). The 
amount its repayable in half-yearly 
instalments commencing February 1, 
1983 and ending August 1, 2022.
Instructions to Public Sector Banks

to Prepare Scheme in regard to 
requirements of Landless 

People
707. SHRI DEVINDAR SINGH

GARCHA:
SHRI GIRIDHAR GOMANGO:

Will the Minister of FINANCE be
pleased to state:

(a) whether the public sector Bank* 
have been asked to prepare schemes




